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Shri Hem Barua: There is an al-
legatiOn against our hockey team that 
in order to bypass the Olympic {"ules, 
t ~ persons were taken as dummy 
enj rant3 for other items. May I know 
if tt-ic would also be enquired into? 

Mr. Speaker: These are going into 
t.he details. 

Dr. K. L. Shrlmali: These matters 
wi]! be examined by the committee 
whicr has been appointed under the 
chairmanship of Shri JaipaJ Singh. 

Shri Tangamani: May I know whe-
t:ler all the reports DOW available 
.. \Ith the Government will be sub-
mitted to this committee? 

Dr. K. L. ShrlmaU: Yes, Sir. 

Shri Tangamani: What are the re-
pons? 
:\fro Speaker: Have you got any 
report regarding this matter which 
will be given to this committee? 

Dr. K. L. Shrlmali: The report is 
still to be submitted. There is the 
report of this sports committee w.hich 
was appointed and its report has still 
to be submitted. I have said that all 
these reports will be taken into con-
sideration. 

Sbrl Ja.lpal ~  Sir, there seems 
to N-some doubt about the delay and 
aJsl) about giving evidence before us. 
I would like to tell this House and 
the country outside that anyone who 
wants to give evidence before this 
('c,mmittee would be welcome and 
nothing will be hidden and the coun-
~  will be told the entire truth. 
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Bank Deposit lnsur&llCe Scbeme 

+ 
r Shrl Kodlyan: 
I Shri Ram K.rlsbaD Gupta: Shri D. C. Sharma: 

I Shrl Ramesbwar Tantia: Shrl P&D&'arkar: 

j Sardar Iqbal SInI'h: -1320. Shrl Blbhuti Mishra: 
Shri KaUka Slnrb: 
Shrl P. C. Borooah: 

l Shri Radha Mohan Sinrh : Shri Achar: 
Shrl AJlt SlllJ'h Sarhadl: 

Will the Minister of Finance be 
pleased to reter to the reply given to 
Starred Question No. 318 on the 21st 
November, 1960 and state: 

(a) whether the scheme for bank 
deposit insurance has been IlnaUsed; 
and 

(b) if so, the important teaturea of 
such a scheme? 

The Deputy Minister of FlnaDce 
(ShrimatJ 'hrkeshwarl Slaba): (a) 
and (b). The matter is still under 
consideration. 

Shrl Kodlyan: In view ot the failure 
of several banks in Kerala and the 
resultant panic among the depolitora, 
may I know whether any step 1. 
contemplated by the Government to 
introduce a deposit Insurance !Cherne, 
at least In the Kerala State? 

SbrImaU Tan_warl SlDba: The 
matter I. still under con.ideration and 
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a decision will be taken very 800n 
about it. 

Shri Prabhat Kar: Is it a fact that 
the Finance Minister met represen-
tatives of the bankers here in Delhi 
on the 12th and in that meetini the 
deposit inslL aoce scheme was discus-
sed and, if so, what was the reaction 
of the bankers? 

ShrlmaU Tarkeshwarl Sinha: It is 
true that they met the Finance Minis-
ter on the 12th and this scheme was 
discussed. The commercial bankers 
generally welcomed this scheme. 

Shri Kodiyan: Would the hon. Min-
ister give us an idea as to the extent 
of amount to be insured under the 
proposed scheme? 

Shrlmatl Tarkeshwarl Sinha: Every_ 
thing is under coruideration. The 
Reserve Bank is working out the 
details ot the scheme with a view to 
make it possible. But everything is 
under consideration, and I cannot 
make any commitment at this stage. 

Shri D. C. Sharma: May I know 
what is under consideration? 

Shri Tya,l: Everything. 

Shri Il. C. Sharma: By whom is it 
being considered and for how long 
has it been under consideration so far? 

Shrlmati Tarkeshwari Sinha: 
would like to invite the attention of 
the hon. Member to a previous ques-
tion which was put on this subject, 
namely, the deposit insurance scheme. 
This scheme is under consideraUon 
Naturally, it it is under consideration, 
it is under consideration by the Re-
serve Bank. 

Shrl BamaDatbu Chettiar: May I 
know whether this scheme will be 
based on the !!Cherne that is prevalent 
in the United States? 

SbrbaaU Tarkanbwart S1Dba: As 1 
said, 1 cannot enter into any commit-
ment at this stage. bec:aUle the whole 
'!Cheme Is under examination. 

Shri Ooray: In view of the fact that 
~ out six banks in Maharaahtra have 
been aakeel to cIa. their buaioeea. 

may 1 know whether this scheme, 
whenever it comes into being, will be 
made applicable to them also? 

Shrlmatl Tarkeshwari Sinha: This 
scheme, if at all it comes into exis-
tence, will be made applicable to all 
such banks. But I do not think it can 
be made applicable retrospectively. 1 
do not know exacUy since the details 
are not yet worked out. But I do 
not think it can be made applicable 
in a retrospective manner. 

Sbrl Prabhat Kar: May 1 know 
whether it is not a fact that it is the 
big bankers who opposed this scheme, 
in view of the fact that so far as their 
deposits are concerned it has caught 
the attraction of the depositors? 

Shrlmati Tarkeshwari Sinha: No, 
Sir, It is not a fact. A3 I said, gen-
erally they have welcomed it. 

Shri Monrka: May I know whe-
ther the Government have ascertained 
the names Of other countrit!s in which 
this scheme is prevalent, and what is 
the experience of those countries? 

ShrlmaU Tarkeshwarl Sinha: Cer-
tainly. the Reserve Bank is aware of 
the whole question; it is examining 
this question actually in all its feasi-
bilities. Certainly they must have 
tQken cognizance of all such things. 

Shri P. C. Borooah: Which agency 
is contemplated to undertake this in-
surance business? Will it be given to 
the national corporations like the 
LIC or to the private banks! 

Mr. Speaker: It must also" be under 
consideration. Next question. 

Pay Seales of lP.S. OtBoen 
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{ 
Shrl P. C. Bonoah: 

-1321. ShrI Paaprkar: 
Sbri Bam Kri6aD O.pta: 

Will the Minister of Home Halrs 
~ pleaaed to refer to tile rep17 given 
to Starred QuestiOn No. 750 OIl the 
7th December, 1960 and slate: 

(a) whether it iJ a fact that th 
Government of India have lent to the 
Slate Governments a propoal CODeem-




